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Kerala State Electricity Boara

4157. Shri Vasudevan Nair: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the Kerala State Eleo-
tricity Board hag decided to establish
its own Accounts and Audit depart-
ment;

(b) it so, whether the socurity ot
employment and s:niority of the
ministerial staff of the Board will be
adversely affected thereby; and

(c) whether any representation has
b:zen received from the ministerial
staff in this regard?

The Minister of Irrigation and Power
(Shri Fakhruddin Ahmed): (a) The
Kerala State Electricity Board has
formed a separate Accounts and Audit
Wing with effect from 1st March,
19668. The accounts are, how._ver,
aud.ted by the Comptroller and Audi-
tor General of India or by such per-
son as hr may authorise in this
behalf.

(b) The Board has intimated that
the security of employm:nt of the
ministerial staff wil not be adversely
affected. Seniority was one of the
criteria for sclection of staff for tha
Accounts Wing. The seniority inter-
se of the ministerial staff will not be
affected by the formation of the Aec-
counts Wing,
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(c) The Kerala State Electricity
Board Empioye_s’ Union has present-
ed a memorandum to the State Elec-
tricity B.ard protesting against the
formation of the Accounts and Audit
W.ng; the representation ig under
<consideration of the Board.

Eradication of Majaria amd Filaria ia
Punjab

4158. Shri Daljit Singh: Will the
Minis.e: of Health and Family Plana-
ing be pleased to stale:

(a) thae firancial assistance given to
the Punjab Siate during the Third
Five Y.ar Plan pcriod to eradicate
galaria and filaria in the State;

(b) whather the amount has been
fully utilised; and

(c) ‘he steps so far taken tp eradi-
cate these dis:ascs?

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
to (c). Under the Plan of Operations
for the Natiotal Malaria Eradication
Programme, the Government of India
Gave underiaken to supply meterial
ani equipmant like DDT, anti-malaria
d-ugs. microscopes and microslides
according to he —rescribed scale to
the Stat> Goveri.nents and also to
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group of schemes. Information s,
therefore, not available in regard to
the a tual amoun's of cash subsidy
drawn by the Government of Punjab
for the National Malaria Eradication
Prog amme up:ill now tarough the
ways and means advances from the
Ceantral Government.

Under the National Malaria Eradi-
cation Programme, 18 units are func-
tioning ia Punjab each designed to
cover about 12 million population.
Proportional case rate of malaria i.e.
percentag: ot malaria cases to all
discas s which was reported to be
7.7% in 1953-54 has been redu:ed to
.001 in 1984-65.

No scheme for eradiration of Fila-
ria is in operation in Punjab,

An'i T.B. Measures in Punjab

4159. Shrl Daljit Singh: Will th>
Ministe: of Health and Family Plan-
ning be pleased to state:

(a) the amount so far given to the
Punjab State for anti-T.B. measures
during the Third Five Year Plan
period; ani

(b) th: itemg on which it was spent?

The Minister c¢ Health and Family
Planning (Dr. Sushila Nayar): (a)

give grant-in-a‘'d to cover the t
du'y on impo-ted meterial. Assis-
tance i1 the form of material and
equirmant including the cus’oms duty
on the imnorted material, to the ex-
tent of Rs. 12262 lakhs has been
given to Pmj~b during the years
1981-R2. 1062-63, 1963-64, 1964-65 and
1965-66.

In aiditin to th> above, the Gov-
ernm~at of India have also agreed to
dear 50% of e expenditura on opera-
tional staff and othe- incidental chax-
ges which the State Governments have
10 mes=t over and above the expendi-
tur~ which thev were incurring on
the National Malaria Control Pro-
gramm-~ in the area. In ac-ordance
wi h the presc-ibed accounting pro-
cadure, cach subsidy on this account
is not, hnwever, being paid to the
State Governments for individual
wchemeq Pu« is given to them for a
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and (b). The Government of India
has been assisiing tha State Govern-
mentg during the Third Five Year
P.an in resp_ct of the following anti-
T.B. Schemes:

1. BC.G. Vaccination Campa:gn;

2. Establishment of T.B. Clinics;

3 Establishmant of T.B. Demons-
tration and Training Centres;

4. Establishment of Mobile X-
Ray Units;

5. Establishment of T.B. Isolation
beds; and

6. Supply of anti-T.B. drugs.

Central ass stance at the rate of
7 p.r cent of the non-recurring ex-
pexditure and 50 per cent of the re-
cirring expenditure is available to
the States in respect of the above
m.ntioned achemes. The Canisah





